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, ((INCOME TAX)
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(é) 'n exexcise of the powers conferred by sub-

section (1) ofisﬁctioﬁ j5/1EA of the Inecome—~tax Act, 1961 {43

-of 1961) the C

ntrLi Ioaxé¢pf-nif9ct Taxes hereby specifieg

R )
the following sha E and dehentures as long term specified

securities, for th$fppfpoé€ of gaid section, namely :-

Notification No, joé}:b

(a)

[ :
l I :
Shares té‘be;l sued by M/s. Reliance Patalganga

Power Ltdl, a publlc company registered under the

'-Indlan Companles iAct, 1956 and having its regis-

(b)

kered office at’ shree Ram mills premises, 3rd
Flook, Gahpat Rad Kedam Marg, Werli, Mutbai, withiri
One yearlfrom the date of publication of this
not:ficatloﬂ, of an amount not exceeding Ps.,462.39
crores whlch aréhnot transferable before three years
after thlln PlloﬁmEnt; and :
L h
debehtures  to be 1ssued by M/s. Reliance Patalganga

Power 1Lt L{ @.publlc company registered under the

Indian Céhpanlesdhct 1956 and having its reglstered
office at Qh&eeldam ml]ls premiges, 3rd Floor,
Ganpat Rho;ﬁadahfﬂang. worli, Murbai within-one
year fro# the dhte of publication of thig notifica-
tion!, oﬁ an amo&nt not exceeding Rs. 1078,91 crores
which arb not tkéancrable or convertible before
three years aftb$ their al]otmont. '
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